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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

NEW DELIHI
" ORIGINAL APPLICATION No. 611 OIF 2022

IN THE MATTER OF:

PANNA LAL

STATLE OF UTTAR PRADLESIHT & ORS.

VERSUS

APPLICANT

...RESPONDENTS

INDEX
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1. Additional reply on behall of Respondent No.4/ 01-03
Northern Coalficlds Ltd, Kakri Project in terms of
order dated 05.01.2024. o
2. ANNEXURE R-4/1 04-05
| A copy of letter dated 27.04.2024 issucd by U.P Jal
Nigam (Rural), Soncbhadra, Photographs of inter-
conncction to the treated tank. - ) -
3. | ANNEXURE R-4/2 06
| A copy of letter dated 27.04.2024 issucd by L&T. .
4. | ANNEXURE R-3 07-08
| Photographs of RO plants. |
5 ANNEXURE R-4 09 .
Jghotographs of Water Tanker. i
Northern Coalfields L.td.
Kakri Project
Through
ASHUTOSH THAKUR, Adv
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BEFORE THE NATIONAL GREEN TRI
NEW DELHI

BUNAL, PRINCIPAL BENCH

ORIGINAL APPLICATION No. 611 OF 2022

IN THE MATTER OF:

PANNA LAL ....APPLICANT

VERSUS
STATE OF UTTAR PRADESI & ORS. ...RESPONDENTS

ADDITIONAL REPLY ON BEHALF OF RESPONDENT NO.4/
NORTHERN COALFIELDS LTD, KAKRI PROJECT, IN TERMS OF
ORDER DATED 05.01.2024

I, Nalin Kumar Khulbe, aged about 59 years, S/o Late Sh. V.D Khulbe, R/o NCL
Kakri Colony, Soncbhadra, Uttar Pradesh, Presently at Sonecbhadra do hereby

solemnly affirm and declare as under: -

1. That I am working as the General Manager, Northern Coalficlds Limited,
Kakri Project, as such in my official capacity, I am well conversant with the

facts and circumstances of the Present Case and also Competent to swear

this Prescent Affidavit.

2. The laying of pipeline arrangement and other rclated works (Inter-
conneetion to the treated tank of 11 nos, RO plants cte.) of “Ilar Ghar Jal
Yojna” under Jal Jeevan Mission, covering both the villages of Rehta and
Bansi, for supply of clean drinking water to the inhabitants of both the
villages, has been completed. A copy of letter dated 27.04.2024 issued by
U.P Jal Nigam (Rural), Soncbhadra is anncxed herewith as ANNEXURE
R-4/1.

"m{h}ihcrmorc, the water supply through pipeline arrangement of “Har Ghar

\}’51 y(gjana” is being done to 90% of the houscholds and prompt rectifications

- works, arc being carried out by the cxecuting agency which has submitted
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A copy of letter dated 27.04.2024 issued by L&T is annexed herewith as
ANNEXURE R-4/2.

4. The Kakri Project of Northern Coalficlds Itd. has been taking cvery step to
cnsure the continuation of clean drinking water supply through all 11 Nos.
RO plants installed at various points in both the villages of Rehta and Basi,
by mecans of rigorous monitoring system 1o the satisfaction of the

inhabitants. Photographs of RO plants is annexed herewith as ANNEXURE

R-4/3.

5. That in addition to above arrangements of supplying clean drinking water to
the inhabitants of both the villages of Rehta and Basi i.c., by pipeline
conncetion to cach and every houschold under “Har Ghar Jal Yojana” and
11 Nos. RO plants, there is an alternate provision to supply clean drinking
water by means of water tankers, to address cases of emergency/ complaint
by any inhabitant. Photographs of Water Tanker is anncxed herewith as

ANNEXURE R-4/4.

6. That Kakri Project of Northern Coalfields Ltd. is performing such welfarc
function towards society which is necessary in maintaining the social
interest of the society.

7. That Kakri project of Northern Coalficlds I.td has been taking every step to
ensurc continuation of clean water supply through RO plaints to the
inhabitants of village Rehta and Bansi by mecans of rigorous monitoring of
system cxisting in place. Northern Coalfields I.td is performing such welfare
function towards society, which is necessary for maintaining the social

interest of the society.

8. That the Northern Coalfields 1.td is taking appropriate remedial action, in

. That I say that thc Annexure R-1 to R-4 anncxed along with the present
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10.1 say that averments of facts stated hercin above are truc to my knowledge,
no part of it is falsc and has been derived [rom the official records and
nothing material has been conccaled therein.

af ey

DEPONENT
VERIFICATION
I, above named deponent mentioned above do hereby most solemnly affirm
and verify that what is stated in the above affidavit is truc to my knowlcdge
and 1 belicve the same to be truc as per the official records of Northern

Coalficld I.td.

Verificd at Sonebhadra on this day of April , 2024.
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Inter-connection to
the treated tank

Inter-connection to

the treated tank
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Larsen & Toubro Limited Annexure R-4/2

L&T Construction
2 0 4 Water & Effluent Treatment
; Mount Poonamallee Road, Manapakkam

RB. No. 979, Chennai - 600 089, INDIA

Ref.: LTCD/PBWSP/WET-WWW/RWS-1/CTR/2024-25/879 Project Office:

e : L&T Construction
Date: 27th April 2023 Clo- Sanjay Trading Company,

1# Floor, Beena Road, Village: Auri,
Sonbhadra, Uttar Pradesh, 231225.

To,

Executive Engineer

Uttar Pradesh Jal Nigam
Sonbhadra, Uttar Pradesh - 231216

Sub: Regarding Water Supply to Rehta and Basi villages-Pipe water supply scheme for Parasi
Group of Villages and Belawadh Group of Villages in district Sonbhadra with relevant works
including Commissioning and Operation & Maintenance for 10 Years.

Ref: -
1. LOA No. 433/W-17(PMC)BID/2020-21 dated 06/06/2020.
2. NCL Letter no. NCL/Kakari/GM/2024-25/1053 dated 24-04-2024

Respected Sir,

With reference to the above subject, we would like to provide you with an update on the current
status of water supply in Rehta and Basi village. I am pleased to inform you that pipe laying and
other related works has been completed and water is being supplied regularly to 90% of the
households in the above-mentioned villages.

We anticipate that with the rectification of the identified leakages and gaps, we will be able to extend
water supply to the remaining households within the next week. Rest assured, immediate action is

being taken to rectify these issues promptly.

I would like to express my gratitude to you for your unwavering support and guidance throughout
this endeavor. Your leadership has been instrumental in steering our team towards accomplishing
our targets effectively.

Thanking you and assuring of our best services at all times
Yours faithfully,
For Larsen & Toubro Limited

e DM, Sonbhadra

e ADM, Namami Gange and Rural Water Supply Sonbhadra
* Executive Engineer (E/M), UP Jal Nigam Sonbhadra

e General Manger, NCL Kakari Sonbhadhra

Tel: +91 44 2252 6000, 2252 8000 Fax: +91 44 2270 4949 www.Lntecc.com
Registered Office: L&T House, N. M. Marg, Ballard Estate, Mumbai - 400 001, INDIA

L&T Construction - Water & Effluent Treatment is a brand of Larsen & Toubro Limited
CIN : - L99999MHI1946PLC004768 6
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Parasi, Uttar Pradesh, India

BQFG+C25, Parasi, Uttar Pradesh 231218, India

Lat 24173965°

Long 82.775727°
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Annexure R-4/3
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Rehta, Uttar Pradesh, India

5Q9H+M47, Rehta, Uttar Pradesh 231218, India
Lat 24.169189°
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